.

FORM A- Public Announcement
(Under Regulation 6 of the Insolvency and Bankruptey Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OFF REFORM FERRO CAST LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor REFORM FERRO CAST LIMITED

N

Date of incorporation of corporate 7"‘ December, 2006
debtor

3. | Authority under which corporate debtor | ROC - Kolkata
is incorporated / registered

4. | Corporate Identity No. / Limited | U27101WB2006PLC112036
Liability Identification No. of corporate
debtor

5. | Address of the registered office and | Naupala, Bagnan-II, Howrah, West Bengal-

principal office (if any) of corporate | 711303
debtor

6. |Insolvency commencement date in |21% November, 2022
respect of corporate debtor

7. | Estimated date of closure of insolvency | 20" May, 2023
resolution process

8. | Name and registration number of the | Mr. Arun Kumar Gupta,

insolvency professional acting as | Regn. No. IBBI/IPA-001/IP-P00013/2016-
interim resolution professional 2017/10037

AFA no. AA1/10037/02/100323/103958
AFA valid till 10.3.2023

9. | Address and e-mail of the interim | Address: P-15 Bentinck Street, 3rd Floor
resolution professional, as registered | Kolkata — 700001
with the Board Email:guptaarunkumar2001@yahoo.com

10. | Address and e-mail to be used for | Address: P-15 Bentinck Street, 3rd Floor
correspondence  with the interim | Kolkata — 700001

resolution professional Process Email id:
reformferro.ibc@gmail.com
11. | Last date for submission of claims 5™ December, 2022

12. | Classes of creditors, if any, under | NA
clause (b) of sub-section (6A) of section
21, ascertained by the interim resolution
professional

13. | Names of Insolvency Professionals | NA
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14. | (a) Relevant Forms and (a) Web link:
(b) Details of authorized representatives | https://ibbi.gov.in/en/home/downloads
are available at: (b) NA

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of REFORM FERRO CAST
LIMITED on 21.11.2022 vide NCLT order under C.P. (IB)/393(KB)2021.

The creditors of REFORM FERRO CAST LIMITED, are hereby called upon to submit their
claims with proof on or before 5.12.2022 to the interim resolution professional at the address

mentioned against entry No. 10.
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Centre ties up
with CSE for EV
battery push

THE CENTRE'S
DEPARTMENT of
Scienceand Technol-
ogy (DST) and green
think tank Centre for Science
and Environment (CSE) have
collaborated to create a plat-
form thatwill support the devel-
opment of new electric vehicle
(EV) batteries to suit Indian
requirements. PTI

IIT-G directoris new
AICTE chairman

I[IT-GUWAHATI DIRECTOR
TG Sitharam has been
appointed new chairman of
the All India Council for
Technical Education (AICTE),
the ministry of education said
on Tuesday. PTI

India's biggest busi-
nessjet terminal

KERALA CHIEF Minister
Pinarayi Vijayan will dedicate
the country's first charter
gateway -- the Business Jet
Terminal -- at the Cochin
International Airport Limited
(CIAL) on December 10, the
airport authorities said on

Tuesday. PTI

PROPOSAL SENTTO GST COUNCIL

PRASANTA SAHU
New Delhi, November 22

A GROUP OF ministers (GoM)
on casinos, race courses and
online gaming on Tuesday
decided not to changeits earlier
recommendation fora uniform
28%taxonthefull value of the
consideration on all the three.
This paves the way for the GST
Council to go fora 28% tax on
online gaming on the full value,
including prize money,both for
skilled and unskilled games.
Currently,an 18% tax is levied
on the platform fee.

“All the states have reiter-
ated their earlier stance (28%
tax on full value) and the view
will be communicated to the
GST Council in the form of a
report for a decision on the
matter,” West Bengal finance
minister Chandrima Bhat-
tacharya, who attended the
meeting, told FE.

In the GST Council meeting
on June 29,Union finance min-
ister Nirmala Sitharaman, who
is the chair of the federal body,
gave 15 moredaystothe GoM to
relook at the taxation issues
after the Goa government
flagged some concerns about
Casinos. However, the GoM
could not arrive at any further
decision due to divergent opin-
ions.

Inthe GST Council meeting

SOLUTION IN SIGHT

B The GoM decided not to
change its earlier
recommendation for a
uniform 28% tax on the full
value of the consideration

B The tax will be levied on
the full value, including prize
money, both for skilled and
unskilled games

on June 29,Union finance min-
ister Nirmala Sitharaman,who
is the chair of the federal body,
gave 15 more days to the GoM
to relook into the taxation
issues after the Goa govern-
ment flagged some concerns
about casinos. However, the
GoM could not arrive at any
further decision due to diver-
gent opinions.

The GoM, initsfirstreportin
June,had recommended thatin
the case of online gaming, the
activities should be taxed at
28% onthe fullvalue of the con-
sideration, by whatever name
such consideration may be
called, including contest entry
fee,paid by the player for partic-
ipation in such games.

Since GSTislevied on online
skill-based gaming at 18% cur-
rentlyon the platform fee (up to

212K PDS shops to be recast

as common service

SANDIP DAS
New Delhi, November 22

FOR ECONOMICVIABILITY of
fair price shops (FPS) through
generation of additional rev-
enues, the food ministry is
aiming to convert around
212,000 of these outlets into
common service centres (CSCs)
which are expected to provide
ahost of services.

Currently, 38,000 public
distribution system (PDS) out-
letshavebeen turned into CSCs
following a memorandum of
understanding between the
department of food and public
distributionand the ministry of
electronics and information
technologyin September 2021.

Sourcestold FEthat 212,000
FPS have been shortlisted for
onboardingas CSCsoon.Most of
therevamped PDS outletsarein
Gujarat, Uttarakhand,Himachal
Pradesh, Madhya Pradesh,
Jharkhand, Rajasthanand Tamil
Nadu.

These PDS outlets, along
with supplying foodgrains to
800 million beneficiaries under
the National Food Security Act
(NFSA), provide a host of ser-
vices such as registrations for
Aadhaar and PAN cards, book-
ing of train tickets, checking of
bank balance and accessing
information relating to eligibil-
ity of various schemes.

Food ministry officials told
FE that many of these outlets
revamped as CSC are also pro-
viding services such as selling

FMCG products and booking
offices forauto manufacturers.
Currently, there are 5.34
lakh FPS in the country,distrib-
uting onanaverage 60-70 mil-
lion tonne of subsidised food-
grain annually under NFSA to
more than 800 million benefi-
ciaries. Official sources said
there is scope of generating
additional income from FPS as
alarge number of people visit
these outlets for getting their
monthly entitlement of grains.
FPS owners currently get a
commission of ¥143/quintal
for food grain supplied under
NFSAin hillyand north-eastern
states while they receive
%70/quintalinrest of the states.
“We want to ensure that
these outlets remain viable and
sustainableofferingahostof ser-
vices and enhanced beneficiary
experience, an official said.
Meanwhile, the food min-
istry has asked states to follow
several best practices adopted
by Maharashtra and Tamil
Naduwhere these outlets have

centres

received ISO certificationsand
non-PDS commodities suchas
FMCG products sourced from
major companies such as ITC,
Hindustan Unilever and coop-
eratives are sold at conces-
sional rates.

The food ministry, in col-
laboration with the depart-
ment of financial services in
the finance ministry and the
State Bank of India, has also

approved a plan that would |

allow the FPS dealers to access
bank credit under Pradhan
Mantri Mudra Yojana, which
providesloans of up to X1 mil-
lion to non-corporate, non-
farm, small and micro enter-
prises.

Officials said some states
have started to on-board Prime
Minister Wi-FiAccess Network
Interface (PM-WANI) services
at FPS, which would help
extend internet services to the
people in rural and remote
areas.

Under the reformsinitiated
to improve the targeted PDS,
the government has initiated
several measures such as digi-
tisation of ration cards, Aad-
haar seeding of ration cards
and installation of electronic
point of sale (ePoS) machinesat
FPS. At present, over 97% of
534,000 FPSlocated acrossthe
country have ePoS machines.

FEDERAL BANK

YOUR PERFECT BAMKING PARTHER

Kolkata/Ballygunge

10, Mandaville Garden, Hlflygu:&pl.

Kiokata-700 019, West Bengal, India
Phone : BB81222154

wwrw. federalbank.co.in
amail c-abn@l'-ldlrltbﬂnl-: £o.in
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20% of the contest entry fee),
thetaxincidenceonthe gaming
industrywill rise if the proposal
isimplemented.

In the case of racecourses,
the GoM had earlier said that
GST should continue to be
levied at the rate of 28% on the
full value of bets pooled in the
totalisator and placed with the
bookmakers.In the case of casi-
nos,GSTshouldbeapplied at the
rateof 28% on the full facevalue
of the chips/coins purchased
from the casino by a player, it
said.

In the case of casinos, once
GSTislevied on the purchase of
chips/coins (on face value), no
further GSTtoapplytothevalue
of bets placed in each round of
betting, including those played
with winnings of previous
rounds,the GoM had said in the

first report.

In its last meeting in Sep-
tember, the GoM decided to
seek legal opinion on whether
the prize money in online gam-
ing and horse racing is covered
within “actionable claim”.

In the same meeting, West
Bengaland Uttar Pradeshreiter-
ated their stand that GST on
onlinegaming,horseracingand
casinos should be at a uniform
rate of 28% on the full value of
the considerationwithout mak-
ingadistinction between games
of skill or chance.

Onthe question of whether
horse racing, casinos and
online gamingare activities of
games of skill or chance, the
general view of the Central
government officials is that
this should not be relevant for
GST regime like in the virtual
digital assets (VDAs) for
income tax.In the FY23 Bud-
get,the Centreimposed a 30%
income tax on gains from VDA
transactions even though the
debate is still going on
whether to ban these private
virtual currencies/assets or
regulate them.

Analysts said the GST Coun-
cil might categorise actionable
claim as ‘services’ by putting it
under Section 7 of the CGST Act
for taxation purposes without
gettingintothe debate of games
of skill or chance.

Yogi woos industry, investors
with UP’s law and order, infra

PRESENTINGUTTARPRADESH
asaland thatissuccessfullystrad-
dling the best of both worlds —
from the “blessed land of Lord
Ram” to the “modern land of
Expressways”; the“Blessedland of
Lord Krishna”tothe“leadingstate
with five international airports”;
and India’s cultural and spiritual
capital that’s fast transforming
into a “growth engine” for the
economy — chief minister Yogi
Adityanath Tuesday announced
the Uttar Pradesh Global

5. E. RAILWAY TENDER

sifees=er gisi= TS

{ Tl FANTH FOE)

PASCHIM BANGA GRAMIN BANK
iA Gowt. Enterprise)

(Head Office: Natabar Pal Road, Chatterjee
Para More, Tikiapara, Howrah-71101)
R.0.: Paschim Banga Gramin Bank, Yasoda
Bhaban, Suri Bus Stand, Suri, Birbhum - 731 11

CORRIGENDUM

Thraugh this nolice 1 is haraby infarmed
hat Possassion Notcs issued by Authorzed
Officer, Paschim Banga Gramin Bank
dated 16-11-2022 at Place-Surl, which was
pubkshed in Arthik Lipi and Financia Exprass
on 22-11-2022 where S1. No.Z2 Name of
the Borrower/Co-borrower/Guarantor
Mortgagor to be read as Sri. Sekh Amir
Hossain instead of Sekh Amin Hossain
Fesi of the matter will remain unchanged
Date: 23.11.2022 (Authorised Officer)
Place: Suri  Peschim Banga Gramin Bask, RO- Suri

all other tenders.

e-Tender Motice Mo, ELCONKGP-
GMDM-EOB-22-10, dated : 21.11.2033
Divisional Electrical Enginesr (Con), Sowth
Eastern Raiway, Kharagpur for and on
bahalf of the Presdent of India mvites
a-Tender far the following work, Following
tender has been uploaded on website
www.ireps.govin The e-tender will be
closed at 12.00 hrs. on due date. Brief
Description of Works | Eleclrical gameral
sefvices work for Kharagpur-Gokulpur
Road Owverbridge in lliew of keval crossing
no. KA-1 & KA-2 of Kharagpur Division,
South Eastern Railway. Cost

I 28,04 348/ Completion Period © 2
months, Due date 16.12. 2022
Inferested tenderera may vislt webaite
www.ireps.gov.in [E-Tender—=
Works—->=¥View tenders->=by
ORGANISATION-=IR-Electrical-=
BOUTH EASTERN RLY/DYCEE-C-KGP-
ELECTRICAL] for full detaits/description!
specification of the tendars and submit
their bids onlime. In no case manual
lenders for thase ilems will be accapled,
N.B. : Prospective Badders may regurlarly
viglt “wirndre ps. govin® 1o paricipate in

[PR-81T)

Notice s hereby given thal gold
grnaments In the below
manboned account/'s will be put to
private sale by Federal Bank Lid
on 29-11-2022 or any subsequent
date/s &l the branches shown
below as the concerned
bormrowers [ailed o redeem the
pledged ems / regulanse the
loan account/s. Respective
branchesmay be contacted for
the further information

Farm No. INC-26
[Pursuant ta rula 30 the Companias
{Incorporation) Rules, 2014]

Befors the Central Governmeant
Eastarn Region

In the matter of sub-section {4) of saction 13 OF
Companies Act, 2013 and clause (a) of
sub-Rule (5) of rule 30 of the Companies
| Incoeparation) Rules, 2014
- And =
In the matter of: ANIRDESH EXIM PRIVATE
LIMITED (CIN: UT4300WB2013PTC192076)
having #is registarad office at: 2 MO RUPCHAMD
ROY STREET, 2ND FLOOR, ROODM MNO-213
KOLKATA, Wa 700007
..... Halitianes

Motice i hershy given to the Generg! Public
That the company proposas b make apphcation
to the Central Government under section 13 of
lhe Compamsas Act, 2013 zaeking confirmation
of aftzration af the Memomandum of Assocalion
of fhe Compary n temms of the special resalution
passed at the Extra Ordinary General Megting
held on Tuesday, 1st Day of Movember, 2022
[ enable fe Comparry to change s Reqisienad
Cdfica fram “State of West Bangal™ 1o “State ol
Talangana®,

Ay person whase interest is Bkely to be affected
by the proposed change of the registered offce
of the comgany may daliver aither on the MCA-
21 portal {www.mcasgossing by Giling inveastor
pomplant farm or cause 1o ke delivered or sand
by registered past of hisher objections supported
b an affidzsit stating e nature of hisher interast
and grounds of opposition 1o the Regional
Director, Easten region at 1he addness Mnistry
of Comporate Affairs, Mizam Palaca, 2nd MSO
Building, 3rd Floor, 2344 A.J.C. Bosa Road,
Kolkata-7O0020 within fourtesn days of the dats
of publication of this notice with a copy o the
apphcant company at its registered office at tha
addrass manlioned bakw: 2 Mo Rupchand Roy
odreat, 2nd Floor , Room Mo-213 Kolkala, WH
TOanoT

Investors Summit (GIS),tobeheld
February 10-12 nextyearin Luc-
know,and urged investorstofind
UP as their next big destination.
He said UP has set a target of
attracting investments amount-
ing to %10 trillion through the
GIS. Intherun-up to theevent,
Adityanathsaid,thestategovern-
ment will organise roadshows in
18 countries and seven major
domestic cities to “invite indus-
trialinvestorsto(participatein)the
summit”. ENS

Form Mo, INC-26
[Pursuamt to rule 30 the Companies
iIncorporation) Rules, 2014]

Before the Ceniral Govemnment
Eastern Region
In tha matter of sub-saction (4} of section 13 Of
Companies Act, 2013 and clause (a) of
sub-Rule {5} of rule 30 of the Companies
iincorporation) Rules, 2014
e l|:|||-',\J .

In the matter of: NEXTGEN HEALTH
SOLUTION PRIVATE LIMITED (CIN:
UT4900WB2011PTC156T35) having Iis
registared office al: 2 Mo Rupchand Roy Streal,
2nd Floar, Room No-213 Kolkata, WB-700007

Pefiticner
Matice is hereby given 10 the General Pubiic
Tha! lhe company propasss fo make application
t Ihe Central Govermmment under section 13 of
the Companies Act, 2073 sesking confirmation
of alteration of the Memarandum of Association
of the Comgany in terms of the special resciution
passed at tha Extra Ondinary General Maating
heki on Tuesday, 151 Day of Novermbar, 2022
ko enable tha Company o chanpa ils Registanad
Office from *Slate of Wesl Bengal® to “Stata of
Telangana”
Ay perzon whosa inbarest iz likely 1o be aflected
by e proposad change of the ragistenad oflice
af fha company may defivar esfhar om tha MOA-
21 portal {www.mca,gov.in) by fling invastor
compéaing fomn ar cause (o be defversd or send
by registered post of hisher chjections supponed
by an affidavit staling the nature of hisher interest
and grosnds of opposilian te the Regional
Direclor, Eastem regian al the address Minsing
af Corparate &fairs, Neem Palace, 2nd M5S0
Buikding, 3rd Flaor, 2344 A.J.C, Bose Road
Kolkata- 700020 within fouteen days of the date
of publication of this notice with a copy t the
applicant company al il registenad office at the
address menbionad balow: 2 No Bupchand Roy
Sireel, 2nd Floar, Hoom 8o-213 Kalkata, WE-
00007

| INTHE NE

'PAWAN KUMAR CHANDANA, COFOUNDER
AND CEO, SKYROOT AEROSPACE

EWS 28% online gaming tax to stay The man who lives and

breathes rocket science

AYUSHMAN BARUAH
Bengaluru, November 22

AFTERGETTING HIS mechani-
cal engineering degree from
Indian Institute of Technology,
Kharagpur, Pawan Kumar
Chandana had many options —
either go abroad for further
studiesorenrolin the high-pay-
ing finance orinformation tech-
nology fields. But he decided to
go off that beaten track and
opted for the Indian Space
Research Organisation (Isro). He
attributes his entry to Isro to
“luck” as his academic perfor-
mancewas comparativelylower
than many other candidates.
Lady Luck, it seems,remains
favourably disposed towards
him.Chandanahasjustbecome
the face of Indian private sec-
tor’s entry into space after Sky-
root, the company he co-
founded with another IIT
graduate, Naga Bharath Dhaka,
successfully launched Vikram-
S, India’s first privately devel-
oped rocket, last week, leading
many in the industry to call
Chandana the ‘Elon Musk of
India’as Falcon 1, operated by
Musk’s SpaceX became the
world’s first privately-devel-
oped fully liquid-fueled launch
vehicle to go into orbit around
the Earth in September 2008.
But the beginning of the
journeywas quite modestwhen
Chandana set up the start-up
withbarely 10 peoplein 2018in
Kondapur, a suburb in Western
Hyderabad.The start-up has
now developed cryogenic tech-
nology with new propellants,
suchasliquefied natural gasand
liquid oxygen for the first time
in the country. For its stirring
success, Skyroot now relieson a
100-member team built over
thelast threeand a halfyears
Chandana, in fact, has just
completed a decade in rocketry.
“Happytoshare,today 'm com-
pleting 10 years in the rocket

/i
industry. Still remember my
first day of joining Isro on
October 16,2012 straight out
of college,amazed at the mag-
nificent rocket facilities and
thrilled at meeting the won-
derful people I have worked
with. Never in my wildest
dreams have I imagined lead-
ing an initiative like Skyroot
then. However, destiny has its
own beautiful trajectory,and
I’m grateful to be part of the
most exciting phase for Indian
SpaceTech scene through Sky-
root Aerospace,” Chandana

SHYAM KR PRASAD

A

wrote in a social media post.

Hyderabad-based Skyroot
is preparing to launch at least
tworocketsamonthbytheend
of 2025 while also developing
reusable rocket engines.

Chandana believes the
launch of the Vikram-S sub-
orbital rocket will give global
investors and clients confi-
dence in India’s space sector.
He says their next launch will
take place within the follow-
ing year, and it will carry
client payloads to be deployed
in the orbit.

HMT WATCHES LIMITED

Regd. Office : HMT Bhavan
MNo.59, Bellary Road, Bengaluru — 560 032.

PUBLIC NOTICE TO CREDITORS

Motice is hereby given to creditors having claims
against the Company viz, HMT Watches Limited
(CIN: U33301KA1999G0I1025573), to submit claims
to the above address or at trade@hmtwatches.in
within 30 days from today along with documents,

failing which no further claims will be considered.
GM(OQ&M), HMT Limited

Form Mo, IMNC-26
[Pursuant to rule 30 the Companies

Iincorporation) Rules, 2014]
Bafore the Central Government
Eastern Region
in {he matter of sub-section (4) of sechion 13

Companies Act, 2013 gnd clause (a) of

sub-Rule {3} of rule 30 of the Companies
iIncorporation} Rules, 2014
= And =

In the matter of: Kamala Properties Private
Limited [(CIN: U1T111WEB1982PTCO34502)
haviryg #s regestered alfice ab: &2, Quaans Park,
Kolkata - 700019, within the aforesaid
Jurisdiction.

...Pedificner
Mofica 15 hareby gven 1o tha Genaral Publa
That the company proposes fo make applicatfion
to the Central Govemment under section 13 of
fha Companies Acl, 2013 seaking confirmation
of alteration of the Memarandum of Association
of the Comgany in lerms of te special resution
passad al the Exlra Ordinasy Ganeral Meaking
hedd an Thursday, 175 Day of Movember, 2022
b enable the Comgany o change iz Reglstared
Office from “Slale af Wesl Bengal® to "Stata of
Fajasthan”
Ay person whosa inbarast is likely o ba affecied
by the proposed change of the registered office
af the company rmay dedsar either on he MCA
21 portal (www.mca.govin) by filing inwasior
complaind fomm ar cause to be delwered or send
by ragistanad peat of hsher chiactions suppariad
by an affidavii siating the nalue of kisher nleresi
and grounds of opposition to the Regional
Direclor, Eastam region al fe address Minstry
af Carporate Affairs, Mzem Palace, Ind M5O
Bullding, Jad Floor, 23404 A J.C. Bose Road,
Bolkala-7 D00A] wilhin foutaan days of he dale
of publication of this nolice with & copy to the
applicant company al it registened office at the
addrass mentioned balow: B2, Quaans Park,
Kokaia - 70013

BILASPUR SPINNING MILLS & INDUSTRIES LTD.
CIN : INTXI2WEB1962PLCO25653
Chandra Kunj Building, 4th Floor 3, Pretorda Street Kolkata 700071
Email: bilaspurspd@gmail com
NOTICE OF ANNUAL GENERAL MEETING

Members of the Comgany are heredy informed that the Annual Ganeral Meating ("AGM") of the
Company will b2 hald &1 Chandra Kung, 3 Pratora Steeal, Kaelkala-T00071 on Satlurday, thea
10th Dacamber, 2022 at 11.00 AM. (I5T] in compliance wilh 1he appicabla provesions of tha
Companies Acl, 2013 and Rules made thersunder (o transact the businesses set forth in the
Notice calling the AGH,

Furthar if is hereby informed on 17th Mowember, 2022, compieted 1he dispatch of Motice of the
sforesaid Annual Ganeral Meeling under Section 108 of the Compansss Act, 2013 read with
relevant Rules prescribed thereunder, together with Annzal Report and the standalone fmancial
stalermanits for the inancal year 2021-22 and senlt E-mails contairng information and inslruclions
for remote e-voding to the members along with Annual Report and Motica of the AGM, whoss
e-mail Ids are available with the Regisirar and Transfer Agent {RTA) of the Company.
In comgliance with Section 108 of the Act, read with Rule 20 of the Companies (Management
and Adminisiralion] Rules, 20114, ["Rulas”), members are provided with the faclity 1o axarcisa
theeir right 1o wote on the resolufions proposed 1o be passed al the AGM as sat forth in the Motica
of AGM, using an slactronic voling syslem (“remabe e-voling’), provided by Nabianal Sacurilias
Depository Limited "NSDL)

The Board has appairizd Ms. Meena Chowdhary, Praclicing Company S2crefary as fhe Scnufinizer
for providing facily to the rmembers of the Company 10 scrutinize the voting and rermobe e-voling
pracess in & fair and fransparent manner,

The vabng Aghkds al mambers shall b= In praportion 1o the equiy shanes hedd by tham in lhe paud-
up share capital of the Company as on the "cut-0ff date” ie., Saturday, December 03, 2022,
The facily for voling through befdot papar shall be made available at the AGM and members
as on the aforesad cut-off date atiending the meeting who has not cast their vote thiough remobe
e-valing shall be efigible to vobe al the AGM through ballot papes, The mambears wha have voled
through remate e-wating prior io AGKM may also atiend the AGM but shail not be entited to cast
vole al the mesbing again.

The ramote esalting paricd commencas on Tuesday, Decembar 06, 2022 a1 9:00 4.M. and ends
on Friday, December 09, 2022 at 5:00 FM. {I15T). The remote e-woling shefl not be afowed
bayond the said dase and time

A persan who has acguired shares and become a member of the Company as on the cut-off
dabe ia., Saburday, Decamber 03, 2022 anly shall be enfillad avail the faciity of remole -a-yoling
o for participation st AGM and e-voling a1 the AGM

Any persan wha has sequirsd shares and becomes a member of the Company afier the dispatch
of nolice of the AGM and holding shares as on cul-off date, may cbtai the kong in 1D and
password by sending a request at evoling@nsdl.couin, IF the membesrs are already regislersd
with M3DL for e-voling, then hedshe can use histher existing User 10 and Password for casting
the vola Bhrowgh remote e-voling

In case you have any guares o issue regarding remate e-vabing you may contact b Mukul
Agrawal of Maashitlz Securifies Private Limited, (Regisirar and Transfer Ageni (RTA)

s

E-mail: maashillasecuritiesgmeail.com, Phona:. 011-451.21785/56
For Bdaspur Spinnang Mills & Indusines Lid

granch Name Loan Account Number
Kolkata/Ballygunge 128461 00039660
KolkataiBallygunge 12846100039E68
Kolkata'Ballygunge 12846100036360
Kolkata/Ballygunge 128461000:38407
KolkataBallygunge 12846100008480
Kolkata/Ballygunge 12846100008472
Kolkata/Ballygunge 12846100009207

HMipcs Molkala b 2k |
aiE 2.1 2023 Adithosised DN
Fir Thia Fodocsl Bank |Lid

SALE NOTICE UNDER IBC,2016
M/s.CHADALAVADA INFRATECH LIMITED (In Liquidation)

Liquidator’s Address : 7-1-285, Flat No. 103, Sri Sai Swapnasampada Apartments, Balkampet,

Sanjeev Reddy Nagar,Hyderabad,Telangana-500038

The following Assets and Properties of M/s.CHADALAVADA INFRATECH LIMITED
(in Liquidation) having CIN No. U40109TG2000PLC033504 forming part of Liquidation Estate are
for sale by the Liquidator through e-auction on “AS IS WHERE IS,” “AS IS WHAT IS” and
“WHATEVER THERE IS BASIS” as per details mentioned in the table below:

Asset ] ] Reserve| ENMD Amount &
Description Manner | Inspection Date and Time price Docur_ner_its
P of Sale Date of Auction Rs. submission
c . _ In Lacs deadline
. Before 07th 10th December 2022 Rs.10 Lacs on
Company |Asgoing| o o her |3PMto 4 PM(with unlimited| 100.00 | or before 07th
as awhole | Concern| ~",1,5"" |extension of 5 Minutes each) December 2022

1) Interested applicants may refer to the COMPLETE E- AUCTION PROCESS INFORMATION
DOCUMENT containing details of terms and conditions of online E-Auction, E-Auction Bid form,
Eligibility Criteria, Declaration by Bidders, EMD requirement etc., available at M/s. Foreclosure
India’s website:https://bankauctions.in or through E Mail :cilirp2021@gmail.com or
madhucsi@gmail.com. (2) The Liquidator have right to accept or cancel or extend or modify, etc
any terms and conditions of E-Auction at any time. He has right to reject any of the bid without giving
any reasons.The liquidator can cancel E-Auction at any time without giving any reason.
(3) E-Auction platform: https://bankauctions.in. Interested bidders are requested to visit the above-
mentioned websites and submit a bid. (4) EMD should be paid by Demand Draft only.
Sd/- Madhusudhan Rao Gonugunta, Liquidator
IBBI Reg No.: IBBI/IPA-001/1P-P00181/2017-18/10360

AFA Valid till 09th Oct 2023

cilirp2021@gmail.com (Process Specific) & madhucs1@gmail.com(Registered with IBBI),

Cell No0.8074633502 & 9177715558
Date : 23-11-2022

finﬂnci“.ep. .in

For.and on benal o e foicant For and on benal of the Appicant For and an behal of the Appicant | | Piace - Kolkata Ay Kumer Kabea
Anirdesh Exim Private hﬂg:f Nextgen Health Solition Private Limited Kamala Properties Private Limited | [Date : 21/11/2022 Director
Sd/- Sd- :
Sivanaravana Lingamaneni ; : P s FORM A- Public Announcement
Dale: 23112022 3 g Director | | ate: 23 11 2022 Sivanarayana L'"ﬂ"'l;‘[':;g:: Dite: 23.11.2002 il Fra”&ﬂ;:_ (Under Regulation 6 of the Insolvency and Bankruptcy Board of India
Place: Kolkata {DIN: 08082413} | | Piace: Kolkata DIN: 080824430 | | Place: Koikata DIN: 03151773 (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
e [DIN: ) o (DIN: ) FOR THE ATTENTION OF THE CREDITORS OF REFORM FERRO CAST LIMITED
Form Ho. INC-26 RELEVANT PARTICULARS
[Pursuant to rule 30 the Companies 1. Name of corporate debtor REFORM FERRO CAST LIMITED
{Incorporation) Rules, 2014] 2. Date of incorporation of corporate debtor | 7th December, 2006
3. Authority under which corporate debtor is| ROC - Kolkata
Before the Central Government P ARTE j FAY
Eastern Region EASTERN BRAILWAY incorporated / registered

In tha mattar of sub-saction (4} of section 13 O
Companias Act, 2013 and clause (&) of
sub-Rule (5} of rule 30 of the Companies
{Incorporation) Rules, 2014
w fped =

In the matter of; ANIRDESH REALCON
FRIVATE LIMITED (CIN:
UTO200WB2013PTC192842) having its
registared offics at: 2 Mo Rupchand Roy Sireat
2rvd Floar, Raom No-213 Kelkata, WB-700307

. Petitioner
Motice is hereby given 1o the General Public
That lhe company proposes f make applicatian
b Ihe Cenlral Govermmment under secion 13 of
the Companies Acl, 2013 sesking condimmation
of alteration of the Memarandum of Association
of the Comgany in terms of fe special resclution
passad at the Extra Ordinary General Maeting
held an Tuasday, 15T Day of WOVEMBER. 2022
ko enable 1ha Ceergany b changa ils Ragislanad
Offica from *Siate of West Bengal® to “State of
Telargana
Any person whosa intenest is [kely o be aflected
by e prapesed change of the registenad office
al fha campany may defvar ethar on tha MCA-
21 portal {www.mea.gov.in) by fling nvesior
compéaing form ar cause to be delversd or send
by registered post of hisher chigctions suppored
by an affidavit stating the nature of hisher interest
and grounds of opposition to the Regional
Direclor, Easlam regaan & the addrass Ministry
of Corporate Afairs, Neam Palace, 2nd MS0O
Building, Jrd Flogr, 234/4 A.JC, Bose Road
Kiolkata-7DO0H) within fouraen days of the date
of publication of this notice with a copy to the
applicant company al il registened office at the
address mentionad below: 2 Mo Rupchand Roy
Strest, 2nd Flaor | Room Mo-213 Kolkatla WE-
FOO07

For and on behalf of the Applcant
Anirdesh Realcon Private Limited
Sdi-

Sivanarayana Lingamansani
Director

(DIM: QE082413)

Ciate; 2311 3022
Place: Kolkata

E-Tender Motice Mo.: MIT/I02/22/53 Dated: 21.11.2022. E-Tender s invited by
Principal Chief Materials Manager, Eastern Ratway, 17, Netaji Subhas Road, Znd
Floar, Faidie Place, Kaolkata - 700001 for the following warks:  Sr No, Tender Mo,
Description, EMD, : 1., 112117028, Hydraulically Regulated Door Closar to ICF
Spec. Mo 1GE MDD Sped - 149, Issue Stalus: 01, Rey, 00 with améndment Slip No, 1
af July 2010, Rs, TO480.00, 2., 11221106, Procurement haad aluminium  water tank
assembly etc. Bs. NH, Opening Date and time of tender (for srno- 1&2) ; 14.12.2022
al 13:30hes, 3., 10221155, Procuramen! of Pressurs Swilch RGEB - 2, RGAF, alc. Bs.
6470000, 4., 11221024, Procurement of Sacondary Lateral Damper. Re, 228450.00,
5., 11221088, Polywinyl Expansion angle Moulding, Bs. 64330.00, Opening Date and
tima of tendar (for 5 no- 3-5) - 15122022 at 133005, 6., 10221017, Sal of confact
fixed and moving, Fe, 171330.00 Opening Date and time of tender (for sr no- 6)
16.12.2022 &t 13:30hra. ¥., 01221017, Decorative thermosetting resin bonded size
2440 1220 X3Imm efc. Rs. 805371000, 8., 08221107, Procurarmant of Elecironic
Rectifier - cum- Regulating ede, Rs, 389300.00 9, 10212355 Train Bus Adminsion, Rs
5664000, 10., 10221104 Procurement of 1OH B# of Spares for Air Dinyer etc., Rs.
135500.00, 11.. 10221150 Procurement of Air Brake Gear Assly. for WAMSGS Locos
ele. Rs. 12208000, 12., 102250078, Trimount Co-Co Bogie, Rs, 433130.00, 13,
112211498, Procurement of Axle Box Piot Bush, Rs. S40070.00, 14, 11221660,
Procurement of Lower Spring Beam Amangement etc., Rs. 123500.00, 15., 15225096,
Procurement of Rotary Gedalion Plant as per CLW Spechcation Mo, MTEZ211, di
2401 2017, Bs, Mil, 16., 21221381, Procurement of Coupler Body and Shank YWear
Plate atc., Rs. 1804510.00, Opening Date and time of temder (for sr mo: T-16) :
19,92 2022 al 1330hes. 17., 112210514, Procurement of Sal of llem of 4 Nos for
Modification Work fo Sole Bar efc,, B, 145010,00, Opening Date and time of tender
(for sr mo: 17) - 21.12.2022 8t 13:30hrs, 18, 08221468, Procurement of 25Kw
Brushless allernator elc., Bs, 753340.00, Opening Date and time of tender (for sr
na: 18) ;27 12, 2022 at 13:30hrs 19, 08221065, Procurement of Led Type Emengency
Lighting System efc., Rs. 162200.00, Opening Date and time of tender (for sr no:
19) : 30122022 at 12:30hrs, 20., 01221005, 25 NB heavy duty seambéss pipe alc.,
Fs, 40734000, Opening Date and time of tender (for sr ne: 20) © 02.01.2023 at
13:30hrs, 21., 11221081, Flat Polyvinyl Expansion Moulding, Rs. B4250.00, 22,
11221580, Salf Priming Mona Block atc., Rs. G3T580.00, Opening Date and time of
tender (forsrno: 21522)  10.01.2023 a1 13:30hrs 23, 20221157, Axle Cap CE (cast)
with Qil Filler to semi finished size for BHEL Traction Motor type 4601 A-Z, Rs. Mil,
Opening Date and time of tender (for sr no: 23) : 06.02.2023 at 13:%0hrs, 24,
0E2Z1018, Promurement of 13 Core Cable 19 X dmm sg. 7A0Vall Elasiomeric
Insutation amd Seath, Cable composition 56/70.3 mm et Rs 9383000, Opening
Date and time of tender (for srno: T-16) : 19,12 2022 at 13:30bhrs Opening Date and
time of tender (for srno: 24) 17.02 2023 al 15:30hs, 25., 08221064, Procuremant
aof Beli tensloning Device Assembly ete, Rs. 98390.00, Opening Date and time of
tender {for srno: 25) - 21.02 2023 at 13:30hrs | Mote: All above menboned tenders are
e-landers and afl lenderers ane requested to submil heir bids on ling through the
IREPS website at hitps:Sreps.govin, For more defails regarding the above
mentioned tenders and other supply tenders please visit IREPS websits:

(STORES-64/2022-23)
Tender Molce ane s svadable al wedsile wwwindianraibiay s, gov infwwsnireps. gov.in

Follow us at:- © @EasternRailway ) Eastern Railway Headquarter

~4. Corporate Tdentity No. 7 Limited Liability

.
o

.
~

.
©|

~11. Last date for submission of claims

~13. Names of Insolvency Professionals NA

14 (a) Relevant Forms and

U27101WB2006PLC 112036
Identification No. of corporate debtor

5. Address of the registered office and

principal office (if any) of corporate debtor.

Insolvency commencement date in

respect of corporate debtor

Estimated date of closure of insolvency

resolution process

8. Name and registration number of the
insolvency professional acting as interim
resolution professional

Naupala, Bagnan-Il, Howrah, West Bengal- 711303

21st November, 2022

20th May, 2023

Mr. Arun Kumar Gupta,

Regn. No. IBBI/IPA-001/IP-P00013/2016-2017/10037

AFA no. AA1/10037/02/100323/103958

AFA valid till 10.3.2023

Address: P-15 Bentinck Street, 3rd Floor

Kolkata — 700001

Email:guptaarunkumar2001@yahoo.com

Address: P-15 Bentinck Street, 3rd Floor

Kolkata — 700001

Process Email id: reformferro.ibc@gmail.com

5th December, 2022

12. Classes of creditors, if any, under clause | NA
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Address and e-mail of the interim
resolution professional, as registered

with the Board

“10. Address and e-mail to be used for
correspondence with the interim resolution
professional

identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

(a) Web link: https://ibbi.gov.infen/home/downloads
(b) Details of authorized representatives

are available at: (b) NA

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of REFORM FERRO CAST LIMITED on 21.11.2022 vide NCLT]|
orderunder C.P. (IB)/393(KB)2021.

The creditors of REFORM FERRO CAST LIMITED, are hereby called upon to submit their claims with
proof on or before 5.12.2022 to the interim resolution professional at the address mentioned against
entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to
actas authorised representative of the class in Form CA. — Not applicable at present.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional : Arun Kumar Gupta
Date and Place : 23.11.2022, Kolkata

Kolkata
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GOVERNMENT OF WEST BFNGAL

Emplovment Notice No 1608LA/Estab.,

whassembly. gov.in

Last date of receipt of application is the (9% December,

Dated: 21.11.2022

Applications are mvited by the West Bengal Lagistative
Assembly Secretmat from ehgible candidales for
recruitment 1 the post of Dala Entry Oparetor al a
consolidated Mrofessional Fee of Rs. 13000V- per month as
per Finance Deptt. Memo No, 585%-F(Y) dated the 22nd

July, 2013, Details are available on the website al

Required Asst. Professor,
(os per NCTE Norms)
in Music for
St. Mary’s College
Bachelor of Education
and Higher Studies

in B.Ed. Section.
Send CV within 3 doys of

2022 sdl.
Joint Secretary Sfmnrfsrunughuf
ICA-NS89(2)/2022  West Bengal Legislative Assembly @ Ql-"l‘lﬂ i | .com
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